L‘ q © NATIONAL COMPANY LAW TRIBUNAL
- - ~ AHMEDABAD BENCH
. .A_HM_EDABAD

CP(CAA) No. 107/NCLT/AHM/2017,
~ With CA(CAA) No 69/NCLT/AHM/2017'

Coram:  Hon’ble Mr. BIKKL RAVEENDRA BABU, MEMBER JUDICIAL
'Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL |

Name of the Company: Saba-r Engineering Pvt Ltd.

: Sectlon 230 232 of the Companles Act, 2013
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_ Learned Semor Advocate Mr Navm Pah

wa withLearned Advocate Ms. Ritu Shah -
present for Petltloner ' | - -

Proof of serv1ce of notlce on statutory authorltles ﬁled

' Proof of pubhcatlon filed.

Heard argUments of Learned CouﬂSel for Petitioner.

Orders reserved.
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MANORAMAKUMARI ~ BIKKI RAVEENDRA BABU
MEMBER JUDICIAL MEMBER JUDICIAL,

Dated this the 25th day of October, 2017.




